b - CENTRAL ADMINISTRAT IVE TR IBUNAL -

1j.» ; .- BENGALORE BENCH
e : Second Floor,
: Commercial Complex,
Indiranagar,
Bangalore-38,
Dated: ; 3FE81994
RPPLICAT ION No(s) 903 of 1993
'%PPLICANTS S.Sundar Raj and RESPONDENTS:Secretary,M/o.Defence,
' seven others. New Delhi and Others.
TO, |
l. - Sri.O. Sréedharan,
. Advocate,

Inolramahai Lodge,
Sth Main,Gandhinagar,
Bangalore-9.

2. 5 The Director,
' "Gas Turbine Research Establishement,
C.V.Raman Nagar,Bangalore-93.

3. - Sri.M.S.Padmarajaiah,CGSC,
High Coéart Bldg,Bangalore-l.

s
R

SUBJECT:- Foruardlna of copies of the Orceis passed by
the Central Administrative Trlbunal Bangalore,
= = XX X=

Pbease find enclosed hereuwith a copy of the

ORDER/STAY ORDER/INTERIM ORDER/, Passed by this Tribunal

in the above mentloned appllcatlon( ) on 24-01-1994.
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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH: ¢tBANGALORE

. APPLICATION NO, 903/1993
l
mQNOAv THE TWENTY +OURTH DAY Or JANUARY, 1994

|
|

Presenf: Shri V.Ramakrishnan, - Member (A)

' Shri A.N.Vujjansradhya, Member (3)

1. 3ri S.Sundar Raj

2. 'Sri S.Ashok Kumar

3. Sri K.Rama Naik
4, Sri R,Basavaraju

5, Sri S.Visueswaran

6. Sré KeN,Yuvaraj

7. Sré S.Lokesuwar Rao

8. Sri K.Prabhakaran

all are majors and are working as

Senior|Scientiric Assistants in the

Gas Turban Research Establishment,
C.V.Raman Nagar,

Bangalore-93, esoApplicants

By Advocate Shri 0.Sreedharan
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. Ministry or Derence,
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~" Government or India,
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N .2, .-The Scientiric Advos&r to Raksha Mantry &

Director General, Detence R & D Drganisation
Sena Bhavan, .
Neu Delhi-11.
i . 000-2/,f
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3. The Director,

Gas Turban Research Establishment,
C.v, Raman Nagar,

Bangalore-93, ...Respondents .

| By ARdvocate Shri M,S.Padmarajaiah, S.C.G.S.C,

QROER

We have heard Shri 0,Sreedharan ror the
applicants, Shri M,S.Padmarajaiah has taken notice ror
the respondents, Shri Sreedharan files copies or represen-
i S -
tation submittsd by the applicants, He rurther submits
that the applicants S/Shri Yuvaraj and Lokeshuwar Rao:

have also tiled similar representations to the department,

These representations were submitted towards end or

September, 1993 and they have not yet been disposed. orr,
We direct the department to dispose or these represen-
__tations uithin a period of three months trom the date of

ot a copy of this order. The contentions raised

With this observation, the matter is ftinally

te 2;
Mﬁb;gigpﬁéed oft with no order as to costs,
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MEMBER (3) mEMBER (A)
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